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trie*. They have in particular tendered ior the following 2 major projects:—

Name of die Protect Estimated Cost Participating Corapanie*

Shipyard Projea at Basra Rs. 60 crores National Projects'Const. Corpn.
and National Blag. Const.Corpn.

Dry Dock Project in Bahrain . National Projects Const. 'Corpn.,
Rs. 200 crores National Bids . Const.

Corpn. and Richardson 
and Cruddas.

H ig h e r S ta tu to ry  M in im u m  P ric e  fo r  
R a w  lu te

3401 SHRI D. K. PANDA: Will the 
Minister of COMMERCE be pleased 
to state:

(a ) whether his Ministry has urged 
the Ministry of Agriculture for a 
higher statutory minimum price for 
raw jute as the price fixed by Agri­
cultural Priceg Commission is inade­
quate; and

(b) it so. the farts thereof and 
Government’s decision thereon?

1HF DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH) 
(a; and (b). Agricultural Prices Com­
mission has submitted its report on 
price policy for jute for 1975-76 
season and the recommendations are 
under examination of the fiovernment.

Saw J u te  Ec o n o m y

9402. Prof. MADHU DANDAVATE: 
Will the Minister of COMMERCE be 
pleased to state;

(a) whether the raw jute economy 
is facing a crisis due to credit aqueere 
seriously hampering the large scale 
purchases by the Jute Corporation of 
India and steep fall in the prices of 
jute; and

(b) if so, what step# are being 
taken to meet the crUds?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) and (b). Jute Corporation of 
India’s, purchase operation in the cur­
rent jute.season had to be pruned 
down due to a short crop and restraint 
on credit. The prices of raw jute 
ha vo by and large remained abo\« 
the statutory minimum level prescribe 
ed by the Government. Efforts are 
under-way for effecting increases in 
the quantity of raw jute to be pur­
chased by the J. C. I. in the next 
sor.son

N o n -a v a ila b ility  o f N y lo n  T a m  fo r  
N y lo n  F a b ric s  In d u s try

9403 SHRI K. MALLANNA; WiU 
the Minister of COMMERCE be pleas­
ed to state-

(a) whether the nylon fabrics in­
dustry is facing difficulty as a result 
of the serious shortage of nylon yam 
this year;

(b) it so, the total estimated re* 
quirementa of nylon yam and its 
availability from indigenous sources, 
and

(c) the quantity of nylon yam pro­
posed to be imported during the cur­
rent year and the foreign exchange 
allocation therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) and (b). The estimated require­
ment of nylon yarn was approximately
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16,000 tonnes in the year 1978 when 
tbe indigenous production was 11,350 
tonnes. Though production during 
the year 1874*75 is almost o£ the same 
order, there is no serious shortage of 
nylon yam because of sluggish market 
eoncJilions. Given normal market con­
dition, the estimated requirement for 
nylon yarn would be more or less 
equivalent to total indigenous capa­
city for nylon yam le., 18,210 tonnes.

(c) There is no proposal'to import 
nylon yam during the current year 
lor domestic consumption. However, 
import oi nylon yarn would be allow­
ed under the Import Policy for Regis-* 
tered Exporters and no separate allo­
cation of foreign, exchange has been 
made for this purpose.

T ra d e  A g re e m e n ts  b e tw e e n  In d ia  a n d  
Ir a q

9404. SHRI SHYAM SUNDER 
MOHAPATRA; Will the Minister ot 
COMMERCE be pleased t0 slate;

(a) whether the trade agreement 
between India and Iraq has been 
beneficial to India;

(b) the number of trade agreements 
concluded so far with Iraq and items 
covered thereby; and

(e) whether India’* export w> Iraq 
has been increasing and if so, of 
which items?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SJiRl 
VISHWANATH PRATAP SINGH):
(a) Yes, Sir.

(b> There is only one Tr:»'le Agree­
ment between India and Iraq which 
is current. This Agreement was con­
cluded at New Delhi on the 24th Sep* 
tember, 1971. Items covered by this 
Agreement are given in the enclosed 
List* A&B. However, the Agreement 
does not proclude trade in goods not 
mentioned In these Lists laid on the 
Table of the House. [Placed in Library. 
See No. LT-9742/75 1

(c) Yes, Sir. Tbe main items, ex­
port of which have registered an in­
crease in 1973-74 are tea. Iron and 
Steel, machinery and transport equip­
ment, Veneer and Plywood boards, 
coflee, manufactures of metals, articles 
of rubber, spices, chemical elements 
and compounds, cotton manufactures* 
iron ore and concentrates etc.

P o p u la tio n  p e r B a n k  O ffic e  la  
La fa h im p u r D is tr ic t, A ssa m

9405. SHRI TUNA ORAONj 
SIIRI SAKTI KUMAR 

SARKAR;

Will the Minister of FINANCE 
be pleased to state:

(a) whether population per bank 
office in Lakhimpur district of 
Assam is 142,000 as compared to
30,000 for the country as a whole;

(b) if so, the particulars of popula­
tion per bank office in Eastern and 
North-Eastern Region States, district- 
wise as in July 1972 and now, with 
the name of branch office in theae 
States, Bank-wise and district-wise; 
and

(c) the nature of the measures 
undertaken by his Ministry to bring 
these rural districts to the national 
average of the population and the 
bank offices, State-wise, district-wise 
and Bank-wise?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI); (a) Yes, Sir.

(b) and (c). District-wise data re* 
garding the number of offices of com­
mercial banks and average popula­
tion per bank office, as on 31st Decem­
ber, 1972 and 31st December, 1974, in 
the States of Eastern and North East­
ern Regions ato set out in the Anne* 
xure. Information relating to bran­
ches centre-wise, Bank-wise and dis­
trict-wise is being compiled and will 
bo laid on the Table of the House. 
(.Placed in LibrAi*. See No. LT-9745/ 
73.J




